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2104. SHRI SUSHIL KUMAR MODI:

will the Minister of PORTS, SHIPPING AND WATERWAYS he pleased to state:

(a) whcthcr port authorities can indepenclently decide without consulting the Ministry about the

countries from whom containerised cargo shall be banned;

(b) if not, the reasons due to which the Milistry l-ras not ob-iected to this allnouncemcr-rt by

APSEZ;

(c) rvhether there were other drugs in the past which have been shipped from Afghanistan' Iran

and Iraq a.d whether Government seeks io investigate if there is insinuation of Narco-terrorism;

and

(d) the reasons why port opel'ators are not giventhe authority/responsibility of policing the

containers of cargo passing thror.rgh their ports. and will thc Go,ernmcut rcvisit sttch provisio.?

ANSWER

MINISTER OF PORTS, SHIPPING AND WATERWAYS

(SHRI SARBANANDA soNowAI-)

(a)&(b)TheMajorPortsoflndiaareunderadministrativecontrolofMinistryofPorts,
Shipping&Waterways.MajorPortsfunctionsareregulatedunderMa.iorPortTrustsAct'1963.
But, non-Major Ports along with their concessionaires are under administrative control of their

respective State Maritime Board/State Goverrunent. Their fu,ctions are regulated by respective

StateMaritimeBoard/StateGovernment.TheconcernedAPSl]Zisinconcessionaireagreement
with Gujarat Maritime Board. Further, office of the commissioner of ctrstoms. Mur.rdra asked

APSEZtore-examinethematterrelatedtotheAdvisoryissuedbythem.Accordingly,the
APSEZvideitsadvisorydatedS.|2.2o2thaswitlrdrawtritsbarrr,vithirrrrrrediateeffect.

(c)&(d) Yes, besides the recent case detected at Mundra' therc are other cases of seizure of

NDps of Afghan origin in the past at other ports. However. poricing/examination of cargos are

continuouslybeingdonebyvariousGovernmentagenciesasper.tlrenormstbrvarious
commoditiesandriskparametersascertainedfrorrrtinretotirrreoncasctocasebasis.
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